
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 11172 0 67 67 0 0 9 9 11230

CIVIL SECOND   APPEAL 3340 0 19 19 0 0 7 7 3352

EX. FIRST APPEAL 58 0 1 1 0 0 0 0 59

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 31542 57 109 166 0 31 78 109 31599

CIVIL REVISION 393 0 17 17 0 0 15 15 395

CIVIL REVIEW 655 11 9 20 0 7 9 16 659

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 336 5 0 5 0 1 0 1 340

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 801 0 2 2 0 0 6 6 797

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 1 1 0 0 0 0 2
CIVIL TRANSFER APPLICATION 438 0 29 29 0 0 53 53 414

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 6 0 0 0 0 0 1 1 5
SPECIAL APPEAL ( CIVIL) 3 0 0 0 0 0 0 0 3

SPECIAL APPEAL ( WRIT) 2341 117 0 117 0 59 0 59 2399

CIVIL CONTEMPT 4267 8 113 121 0 5 77 82 4306

CIVIL WRIT 69280 71 1777 1848 0 55 1454 1509 69619

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 172 4 0 4 0 12 0 12 164

CROSS OBJECTION 1072 0 0 0 0 0 2 2 1070

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 125954 273 2144 2417 0 170 1711 1881 126490

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 25676 35 213 248 0 16 61 77 25847

CRIMINAL REVISION 8993 0 105 105 0 0 161 161 8937

11144 0 844 844 0 0 394 394 11594

2439 0 1180 1180 0 0 1052 1052 2567

CR. CONT. PETITION 10 0 0 0 0 1 0 1 9

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 101 58 0 58 0 37 0 37 122

CR. L TO A 660 1 10 11 0 1 95 96 575

CRLW 589 17 322 339 0 8 289 297 631

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 49621 111 2674 2785 0 63 2052 2115 50291

TOTAL A + B 175575 384 4818 5202 0 233 3763 3996 176781

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

APRIL-2025

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

APRIL—2025

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

907 57 146 203 0 44 186 230 880

2793 0 101 101 0 0 75 75 2819

11531 0 401 401 0 0 350 350 11582

170 0 48 48 0 0 39 39 179

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

390 1 50 51 0 1 54 55 386

           TOTAL -C 15791 58 746 804 0 45 704 749 15846

CRIMINAL TRANSFER PET. 67 0 4 4 0 0 2 2 69

0 0 0 0 0 0 0 0 0

           TOTAL -D 67 0 4 4 0 0 2 2 69

TOTAL  C+D 15858 58 750 808 0 45 706 751 15915

TOTAL A+B+C+D 191433 442 5568 6010 0 278 4469 4747 192696

7 0 0 0 0 0 0 0 7

11 4 0 4 0 4 0 4 11

0 0 0 0 0 0 0 0 0

2542 0 67 67 0 0 21 21 2588

861 0 19 19 0 0 7 7 873

5418 26 75 101 0 26 41 67 5452

295 0 17 17 0 0 14 14 298

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

431 0 29 29 0 0 53 53 407

17 0 0 0 0 0 0 0 17

1862 115 0 115 0 65 0 65 1912

42935 49 1730 1779 0 36 1380 1416 43298

TOTAL -E 54383 194 1937 2131 0 131 1516 1647 54867

1965 5 75 80 0 5 100 105 1940

CIVIL MISC. CASE 2596 52 97 149 0 33 166 199 2546

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 61 0 1 1 0 0 0 0 62

TOTAL -F 4622 57 173 230 0 38 266 304 4548

TOTAL  E+F 59005 251 2110 2361 0 169 1782 1951 59415

TOTAL- MISC.  (C+D+E+F) 74863 309 2860 3169 0 214 2488 2702 75330

TOTAL  A+B+C+D+E+F 250438 693 7678 8371 0 447 6251 6698 252111

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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